
aestonUO. .of .Telep'-.e Ia. U.P·. 

3810. SHBI A.MAR ROYPRADHAN: 
Will the Minister ot COMMUNICA-
TIONS be pleased to state: 

(a) the number of telephones in 
U.P. which have been restored in the 
current year by the D.G.P&T after 
disconnecting the telephones in ~ year 
tack; 

(b) whether all the telephones have 
so far been installed/restored after 
the DGP&T' s orders, if not the re-. 
a sons therefor; and 

(c) whether it is also a fact that 
telephone subscribers have sent a 
complaint to this eft'ec.-t, if so, the ac-
tion so far taken thereon? 

THE MINISTER 0~ STATE If\4 THE 
MINISTRY OF COMMUNICATIONS 
fSHRI KARTIK ORAON): (n) No 
telephone.s were restored in U.P. Tele_ 
com. Circle, in the current year by 
D.G.P&T. 

(b) Does not arise. 
(c) No, Sir. 

Chemical Firm Run bY An Oftlcer of 
Agricultural Del)art.lnent of Andaman 

Administration 

3811. SHRI SAMAR MUKHERJEE: 
\\rill the Minister of AGRICULTURE 
\be pleased to state: 

(a) whether an officer of the Agri-
culture Department of Andaman Ad-
ministration is running a ftrm deal-
ing with chemicals at Port Blair by 
d.ivertiQg the chemicals and other 
items from Government stocks; and 

(b) if so, what action was taken 
against him? 

THE MTNISTEROF STATE INTHE 
1\IUWISTRY . OF AGRICULTURE· AND 
R~L .RECO.rTSTRUCTION (SHRI 
R V. SWAMINATHAN): (a) No, 
Sir. 
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(b) Does not anse. 

UNrattatioa o1 save draa.· comHt&* 
Ollee Ia Jterala , 

3812. SHRI. V. S. VlJAYARAGHA-
V AN: Will the Minister of AGRI-
CULTURE be plea~d to state: 

(a) whether there is any proposal 
to upgrade the Save Grain Campaiga 
Office in Kerala to a Regional Oftlce; 

(b) whether ·any memorandum bas 
received to this effect; and 

(c) if so. the decision of Govern-
.ment thereto? 

THE MINISTER OF S'rATE IN THI! 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION . (SHRI 
R. V. SWAMINATHAN): (a) and 

(b). No, Sir. 

(c) Does not arise. 

Functioning of I.O.A&. 

3813. SHRI AJOY BISW AS: 
SHRI B. D. SINGH: 

Will the Minister of AGRICUl,'l't.JRB 
be pleased to state: 

(a) whether the Chairman. Agricul-
tural Scientists Recruitment Board 
has questioned the scientific achieve-
Inents of the Indian Council of Agri. 
cultural Research as reported in t'he 
Statesman of October 3, 1980; 

(b) whether the ICAR has con due~ 
ted 5 yearly achievement audits of the 
various Research Institutes as recom-
mended by the Governing Body and 
if. so, the details of the Achievement. 
Audit undertaken so far; and 

(c) what follow up act-ion has been 
taken by Government on the reponts 
of these Achievement Audit Commit· 
tees? 

TliE MINISTER OF STATE TN· THPJ 
MINISTRY OF AGRICULTURE AND: 
RURAL RECONSTRUCTION (SPml 
R. V. SWAM:r.fATHAN): (~) The 
Chairman, ASR.B. has not questioned 
the .scientific achievements of the 
!CAR, in a mann-er as repOrted hi tba 
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l'.re8$. The ·press 1·eports 1$ ·based .on 
• letter trQln .l)r. I:L R. Arakeri, 
Chairman, ASRB, to Director General, 
.leAR, .giving !lis personal im.pr.es.sion 
Ow'bl& the assesSJ;Jlent of scientista for 
merit promotion for the p~jod end-
ing 1977. It was a letter ess~ntially 
meant torr internal circulation and 
discussion·. Suggestions made by the 
Chairman, ASRB, were ~cordingly 
cir.culated to all the Directors of the 
lCAR Intstitutes with copies to De-
puty Directors General 8Jld Assistant 
Directors General at the ICAR Head-
quarters for comments and necesJary 
action. This letter is also to be dis-
c~ssed at the forthcoming Conference 
Pf .the Directors of !CAR Institutes to 
develop final view ane plat" of action. 

(b) Yes, Sir. 

The first achievement audit became 
due when the Institutes, transferred 
to !CAR in 1966 at the time of its 
reorganisation, compltted five years of 
their functioning under the ICAR 
system. The first roster for the func-
tioning of Achievement Audit Com-
Jn,i.tt.ee was accordingly prepared in 
l970 and the achievement audit was 
conducted in respect of 22 Institutes 
during the period 1971-74, i.e., spread 
ftler a period of three years. 

In the seeoDd phase, Achievement 
Aud'it Committees for 5 Researr.h In--
stitutes were constituted in 19?7. Dur-
in:g 1980, another 14 Achievement 
A~it Committees were constituted ac-
r.ordin,g to the revised guidelines. 
nt·e composition of the Achievement 
Audit Committees in respect of an ... 
other '6 Reseamn Institutes has been 
ftn.alised and consent of the n\emben; 
lb beng ascet-1:4ill.ed for issue of or-
4ers. 

(c) The reports of the Achievement 
Audit Committees received on the ba-
.U ot tbe ftrst roster hav.e been ron .. 
aidered and specific recommenctations 
were communicated t<> the linltttutea 
for implementation. 

The reporta ot the Achiwemen.t A&-
tia' E!ommitteel ~~ Oil ·tae 
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bull of the second. roster have not so 
far been recErived. 'ltl·ese· reports,. 
when receiv-e~ will be Sl,lbt;nitted to 
tbe Govern.ing Body and foUow-u.p 
action will be taken therealter on the-
t·ecommendations. 

TrainiDg on Foreign Chartered Fi&hblc 
Vessel 

3814. SHRI AMARS!NH RATHA-
WA: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether Indian Personnel are 
.supposed to undergo training on fore-
ign chartered fishing trawlers, as per 
terms stipulated by Government; 

(b) if so, the .full details of the 
training given to Indian personnel on 
such charter boats, including the num-
ber trained, peliod. ot training aad 
the type ot training given; and· 

(c) the corregpo.nding names of In-
dian companies with whom they 
were associated? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) Yes, 
Sir. 

(b) About 210 Indians h:1ve under-
gone training in the chartered vessels. 
The period of training varied accord-
ding to the duration or charter ope-
rations of the companies. namely 
from 10 months to 18 months. They 
got trained in fishjng techniques and 
location of fishing grounds, fish pr&-
cessing, fishing gear 'tlandling and ope-
ration etc. The trainees were taken 
lfrom both mainland and Andamaa 
a.nd Nicobar Islands. l'hey beloftlel 
to different categories of personnel, 
·some with diploma in ftshing teeh.-
nology., some h.Wmg· completed the 
iDstitutional t.rBining in the Cenkal 
Institute of FWleritNI :.T.auUcal an :l 
Enfineerillg Tr~ or s~te TraJ.D... 
it)f Cen~res, some U"a<titiona.l Asbermea 
having experience both in non-meche.-
nised and mechanised vessels and e~ 
navy personnel. 




